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To,

The Registrar

National Green Tribunal

New Delhi
E-mail:-judicial-nijt@@gov.in

Sub :—_Compliance to the direction issued on 11.09.2019 by
Hon'ble National Green Tribunal in 0.A No. 501/2019 Sundr
Vs. Ministry of Enivironment & Forest & Ors.

Sir,

With reference to the subject mentioned above kindly find
enclosed herewith the action taken report to the direction on
11.09.2019 by Hon'ble National Green Tribunal in O.A No. 501/2019
Sundr Vs. Ministry of Enivironment & Forest & Ors.

Encl.:As above
yours faithfully

(Vivek Roy)
Regional Officer

Eﬂpy to:

|- Shri Pradeep Mishra,Advocate; hon'ble supreme court/NGT New delhi
for perusal and necessary action.

2- Chief Law Oficer , U.P.Polluction Control Board,LL.ucknow for
Information.

3- Chief Environmental Officer (Circle-3), U.P.Polluction Control
Board,Lucknow for Information.

//
Regional Officer



